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COURT NO.30  
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 4:30 PM

1.CRL.A.172/2011 KEDAR SINGH MURARI TIWARI,RAHUL KUMAR, 
VS STATE NCT OF DELHI DEVESH GUPTA,

APPELLANT IN PERSON
    KEWAL SINGH AHUJA

COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:30 PM

1.CRL.REV.P 16/2015 M/S AMBIENCE HOSPITALITY K R MANJANI, RAHUL KAUSHIK
PVT. LTD.
VS. DY.COMMISSIONER OF 
INCOME TAX

COURT NO.12 
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

1.W.P.(C)18567/2004 KHUBHI RAM AVADH KAUSHIK
VS M/S ASHOK LEYLAND ARVIND KUMAR GUPTA,AMIT MEHTA,
LTD. PRASHANT BHARDWAJ

2.W.P.(C)14619/2004 M/S MATERIAL MOVEMENT HARVINDER SINGH,MOHIT GUPTA
P.LTD ROHIT AGGARWAL
VS WORKMEN RAM AVTAR ASHRAF YUSUF KHAN, LALIT KUMAR
& ORS

    HIGH COURT OF DELHI                            
    22nd NOVEMBER,2017                              REGISTRAR (LISTING)
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